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Annexure-4 
Name of tne corporate debtor: Sunshine Housing & lnfrostructure Private Limited Date of commencement of Liquidation : 2nd June 2025 List of stakeholders as on :30 September 2025 

List of operational creditors (Employees) 

Details of claim received Details of claim admitted 
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Name of employee Date of receipt 

Mr. Ashit Badani Received during earlier CIRP 
Mr. Ranjan Hemant Pradhan Received during earlier CIRP 
Mr. Anant V Chavan Received during earlier CIRP 
Mr. Narendra Yeshwant Gurav Received during earlier CIRP 
Mr. Ganesh Babu Bhosle Received during earlier CIRP 
Mr. Mohan Vitthal Kadam Received during earlier CIRP 
Mr. Santosh Jijaba Fadale Received during earlier CIRP 
Mr. Mukesh Nakate Received during earlier CIRP 
Mr. Nihir K Vora Received during earlier CIRP 
Mr. Mangesh Shantaram Janvalkar Received during earlier CIRP 
Mrs. Samidha Sandeep Walke Received during earlier CIRP 
Mr. Suryakant Vasudev Tare Received during earlier CIRP 
Mr. Ravindra Chougule Received during earl ier CIRP 
Mr. Anandprakash Gupta Received during earlier CIRP 
Mr. Rajesh J Bhuva Received during earlier CIRP 
Mr. Prabhulal Sen Received during earlier CIRP 
Mr. Sajid A. Patka Received during earlier CIRP 
Mr. Anil D. Chavan Received during earlier CIRP 
Mr. Uday Vinodrai Singala Received during earlier CIRP 
Mr. Harendra Mehta Received during earlier CIRP 
Mr. Swapnil G Naik Received during earlier CIRP 
Mr. Mahesh N Joglekar Received during earlier CIRP 
Mr. Ketan Timbadia Received during earlier CIRP 
Mr. Somasekhara Panicker Received during earlier CIRP 
Mr. Nitin R Kulkarni Received during earlier CIRP 
Mr. Sanjay Hete Received during earlier CIRP 

Total 

Amount of claim for the period 
% share in total Amount of 

Amount claimed 
Amount of claim of twelve months preceding the Nature of 

amount of contingent 
admitted liquidation commencement claim 

claims admitted claim 
date 

Amount of any 

mutual dues, that 
may be set off 

35,44,205.00 34,99, 725.00 Employees 0.15% 
36,516.00 36,516.00 Employees 0.00% 
62,120.00 62,120.00 Employees 0.00% 
16,431.00 16,431.00 Employees 0.00% 
62,120.00 62,120.00 Employees 0.00% 
27,412.00 27,412.00 Employees 0.00% 
27,412.00 27,412.00 Employees 0.00% 
45,348.00 45,348.00 Employees 0.00% 

7,25,274.00 7,25,274.00 Employees 0.03% 
63 ,900.00 63,900.00 Employees 0.00% 
47,580.00 47,580.00 Employees 0.00% 
32,730.00 32,730.00 Employees 0.00% 
32,358.00 32,358.00 Employees 0.00% 

4,80, 706.00 4,80. 706.00 Employees 0.02% 
4,48,000.00 4,48,000.00 Employees 0.02% 

12,944.00 12,944.00 Employees 0.00% 
5,47,000.00 5,47,000.00 Employees 0.02% 

42,650.00 42,650.00 Employees 0.00% 
4,500.00 4,500.00 Employees 0.00% 

13,68,301.00 13,68,301.00 Employees 0.06% 
13,50,800.00 13,50,800.00 Employees 0.00% 
12,55,674.00 12,55,674.00 Employees 0.05% 

8,100.00 8,100.00 Employees 0.00% 
7,600.00 7,600.00 Employees 0.00% 

2,46,000.00 2,46,000.00 Employees 0.01% 
6,73,974.00 6, 73,974.00 Employees 0.03% 

1,11,69,655.00 1,11,25,175.00 - 0.41% . 

(Amount in~) 

Amount of Amount of 

claim claim under Remarks, if any 

rejected verification 

44,480.00 
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